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Contra band Goods

ZZi Shri Vajpayee; Will the Min-
ister of Finance be pleased to state.

(a) whether it is a fact that number 
of cases m which contraband goods 
have been seized from ships plying on 
the India-Afnca line, have registered 
an increase,

<b) if so, the reasons thereof,

(c) whether it is a fact that on the 
22nd May, 1959 a big consignment of 
contraband gold, wrist watches and 
cigarette lighters was seized from “the 
State of Bombay" by the Customs, 
and

(d) if so, the details thereof7

The Minister of Finance (Sbri 
Morarjt Desai) (a) and (b) There 
has been no appreciable increase in 
the number of cases of contraband
goods seized from ships plying on the 
India-Afnca line

(c) and (d) Yes, Sir On rumm-
aging the s.s “State of Bombay” on 
22nd May. 1959 the Bombay Custom* 
authorities found the follow .ng item* 
of contraband concealed m various 
parts of the ship —

Gold bullion, 40 tolas, valued at 
Rs. 9,000.

Wrist watches, 7 valued a t Rs 420
Cigarette lighten, 36. valued at 

Rs 94.
The ownership of these articles 

could not be established




